FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PROTOCOL MARINE SERVICES PRIVATE LIMITED OPERATING IN
CNF AGENT, TRANSPORTATION INDUSTRY AT MUMBAI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Perscons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor long with  |Protocol Marine Services Private Limited
PAN/ CIN/ LLP No. CIN No. U63090MH2001PTC133857
2. | Address of the registered office 1502/A, 15" Floor Universal Magestic, P.L.
Lokhande Marg, Chembur (W) Mumbai
Maharashtra-400043 India
3. | URL of website -
4. | Details of place where majority of fixed|1502/A, 15" Floor Universal Magestic, P.L.
assets are located Lckhande Marg, Chembur (W) Mumbai
Maharash:ra-400043 India
5. |Installed capacity of main products/[NA
services
6. |Quantity and value of mam products/ NA
services sold in last financial year
7. | Number of employees/ workmen 3
8. |Further details including last available |Can be scught by writing an email to the RP
financial statements (with schedules) of two
years, lists of creditors, relevent dates for
subsequent events of the orocess are
available at:
9. | Eligibility for resolution appl cants under [The eligibility criteria is mentioned in detailed
section 25(2)(h) of the Code is available at: |[nvitation for Expression of Interest to submit
Resolution Plan(s) (“Invitation™)
10.| Last date for receipt of expression of interest | 20" August, 2023
11.|Date of issue of provisional list of 25™ August, 2023
prospective resolution applican:s
12.|Last date for submission of cbjections to|3C™ August,2023
provisional list
13.| Process email id to submit EOI protocolmarine.cirp@gmail.com
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Sanjay Mahajan

Resolution Professional

Registration Number IBBI/IPA-001/1P-P02122/2021-22/13523
Registered Address: 3/3, Mohanlal Mansion, Bhandarkar Road,
Matunga Central, Mumbai — 400019

For Protocol Marine Services Private Limited

Date: 05" August, 2023
Place: Mumbai



